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(b) whether it it also a fact that the 
arrangements for the cleanliness are 
not satisfactory due to dual control; 
and

(c) if so, the steps taken to improve 
the situation?

The Mini iter of Health »iy< Family 
Fistula* (Or. S. Chandrasekhar): (a)
Yes.

(b) Yes.

(c) The question of modifying the 
existing arrangements to ensure pro
per cleanliness in Government em
ployees’ colonies is under considera
tion of the Government in the Minis
try of Works, Housing and Supply.

Drinking Water Supply in Bihar 
Villages

3952. Shrt S. Knnda:
Shri Kameshwar Singh:
Shri A. Sreedharan:
Shri Lakhan Lai Kapoor:

Will the Minister of Health  and 
Family Planning be pleased to state 
the number of villages that have been 
provided drinking water as a result 
of rig boring machines supplied by the 
Central Government to Bihar during 
the last 3 months?

The Minister of Health and Family 
Pfenning (l»r. S. Chandrasekhar): The
required information Is being collected 
from the State Government and n'ill 
be placed on the table of the Sabha 
as soon as It is received.

Scheduled Caste and Scheduled Tribe
Commissioner’s Report for 196&-64

996). Shri Siddayya: Will the Minis
ter of Social Welfare be pleased to 

state:

(a)  whether it is a fart that only 
few of the several recommendations 
made by the Commissioner for Sche
duled Castes and Scheduled Tribes 
made In his Report for the year 1983- 
M have been Implemented by the 

Ctomtment of Mysore:

(b) if so, how many have been im
plemented till the 51st March, 196* 
and how many are pending; and

(c) whether a statement of action 
taken or proposed to be taken by the 
Mysore Government to implement the 
recommendations will be laid Jn the 
Table?

The Minister of State In the Depart
ment of Social Welfare (Shrimatt 
Phulrenu Guha): (a) to (c). Informa
tion is being collected and will be 
placed on the Table of the House

Policyholders' Servicing and Research 
Institute, Calcutta

5954. Shri Jyotinnoy Basu: Will the 
Minister of Finance be p’eased to 
state:

(a) whether the attention of Gov
ernment has been drawn to the Press 
statement of Policyholders* Servicing 
and Research Institure, Calcutta issu
ed on the 23rd March, 1967 and pub
lished in different newspapers; and

(b) if so, Government’s reaction 
thereto?

The Deputy Prime Minister and 
Minister of Finance (Shri Morarjl 
Desai): (a) Yes, Sir.  ^

(b)  It is not considered desirable 
to introduce equity linked policies, 
that is, policies where the sum assured 
is linked with the value of equities.
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